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A Mission Mode Project to transform Justice delivery by ICT enablement of Courts
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e-Courts

A Mission Mode Project to transform Justice delivery by ICT enablement of Courts

The Project envisages

> Providing efficient & time-bound citizen centric service delivery.

> Providing transparency of Information and access to its stakeholders.

> Enhancing judicial productivity both qualitatively & quantitatively.

> Making the justice delivery system affordable, accessible, cost
effective & transparent.

Case Information System- National Core Version 2.0 (CIS NC 2.0)

> eCourts is developed using Open Source Technology.

> CIS NC 2.0 is implemented in District & Taluka courts of the country.
> Software is implemented in bilingual mode.

> Case status provided through SMS to Advocates & Litigants.

a ecourts.gov.in
|% & > ecourts.gov.in portal provides services to Citizens, Lawyers and Litigants.
' > Services like Case Status, Cause List and Orders/Judgments provided.
> Entire case history is available.
> More than 590 Districts, with 8.05 crore cases & 4.39 crore Orders/
Judgments online.

National Judicial Data Grid (NJDG) - njdg.ecourts.gov.in

> NJDG is a part of eCourts Integrated Mission Mode Project.

> NJDG works as a monitoring tool to identify, manage and reduce pendency.
> Provide timely inputs for making policy decisions to reduce delay & arrears.\
> Promote transparency & access of information for all the stakeholders.

Following data is available to the citizens from across the
courts of the country :

Districts Covered > B9y

District and Taluka Establishments : 5,632
Number of Cases :8,05,11,264
Orders / Judgements :4,39,42,664
Daily Hits Recorded :10,15,405

ecourts.gov.in



Case Information System

National Core Version 2.0
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National Judicial Data Grid (njdg.ecourts.gov.in)

JUDICIAL MANAGEMENT AND MONITORING

SUMMARY REPORT OF INDIA AS ON DATE :-- 0110912016 Total Pending Cases
CRIMINAL TOTAL
PARTICULARS CIVILCASES  “Ciceg CAsEs  PERCENTAGE Over 10 years
Cases Filed In Last Month 177185 498751 675932
Cases Disposed In Last Month 206661 508855 715516
Cases Di d In Last Month th R Less than 2 years
ases Disposed In Last Month(more than —
10 years old) 8425 15486 23911 Over 5 years
Pre-Registration
Cases-Under Objection 12558 27799 40357
Cases- Under Rejected 95 295 390 7
Over 2 years

Cases-Pending Registration 213204 340114 553267
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